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स्ट्वास्ट््य और पररवार कल्याण मंत्रालय  

 अजधसूचना 

नई दिल्ली, 25 मई, 2021 

का.आ. 2012(अ).—कें द्रीय सरकार राष्‍ट रीय सधबऔर  और स्ट्वास्ट््य िखे-रेख वृज‍ त  आयोग अजधजनयम, 2021 

(2021 का 14) की धारा 1की  उपधारा (2) द्वारा प्रित्त िजिओं का प्रयोग करते हुए, 25 मई, 2021  को उस दिनांक  के 

रूप में जनयत करती ध ैजिससे उि अजधजनयम के उपबंध प्रवृत्त धोंगे । 

 [फा. सं. िेड-28016/01/2020-एएचएस] 

 जनपुण जवनायक, संयुि सजचव 

 

 MINISTRY OF HEALTH AND FAMILY WELFARE 

NOTIFICATION 

New Delhi, the 25th May, 2021 

S.O. 2012(E).—In exercise of the powers conferred by sub-section (2) of Section 1 of the National 

Commission for Allied and Healthcare Professions Act, 2021 (14 of 2021), the Central Government, hereby 

appoints the 25th May, 2021, as the date on which the provisions of the said Act shall come into force.  

 [F. No. Z-28016/01/2020-AHS] 

NIPUN VINAYAK, Jt. Secy. 

 

 

 

2801 GI/2021 

Uploaded by Dte. of Printing at Government of India Press, Ring Road, Mayapuri, New Delhi-110064 

and Published by the Controller of Publications, Delhi-110054. 

सं.    1875] नई दिल्ली, मंगलवार, मई 25,  2021/ज् येष्‍ट ठ 4, 1943  

No.  1875] NEW DELHI, TUESDAY, MAY 25, 2021/JYAISHTHA 4, 1943  

सी.जी.-डी.एल.-अ.-25052021-227165
CG-DL-E-25052021-227165


		2021-05-25T18:56:28+0530
	ALOK KUMAR




